
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABAD 

C.A. No. 182/94. 	 Ot. of Decision : 13.7.94. 

Smt. Vattipalls Site 	 .. Applicant. 

'Is 

Divisional Railway Manager, 
South Central Railway, 
Vi jayawada. 

Sr. Divisional Personnel Officer, 
South Central Railway, 
Vijayawada. 	 .. Respondents. 

Counsel for the Appicant 	:Mr. G.V. Subba Rao 

Counsel for the Respondents : Mr. OVS 
Sc for Rlys. 

C OR AM : 

THE HON'BLE SHRI A.V. HIVIOASAN : PIEMBER (JUDL.) 

THE HON'BLE SHRI A.B. GORTHI 	; MEMBER (ADMN.) 



O.A.No. 182/94 

X As per Hon'ble Shri A.V.Haridasan, Member(Judl • ) X 

LEarned counsel for the applicant 

Wishes to Withdraw the application. Permission 

is granted for withdrawal. The case is dismissed 

as withdrawn. There shall be no order as to costs. 

'( A.B.GOPHI ) 	 ( A.V.HARIDASAN 
Member(1mn.) 	 Member(Judl.)/ 

C 

aaea:_l1t!. Jt4.yL 1.2_ 

Dictated in Open Court ) 	 - 

sd 	 DEPUTY REGISTRAR(3) 

Copy to: 	
1 

1.The Divisional)Raiiway Manager, 
South Cntra1 Raihiay, \Jijayawada. 

2.The Señjor Divisional Personnel Of'f'icer, 
South Cntra1 RailwaM, Uijayawada. 

3.Cne copy to flr.G.\J.Subba Rao, Advocate,CAT, Hyderabad. 
4.Dne copy to Mr.C.S.Sanghi, SC for Railways,CAT,Hyderabad. 
5.One copy to Library,Cf\T, Hyderabad. 
5;Cne spare copy. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
HYDEHAaAD BENCH HYDERA BAD 

/ 
THE HUN'ELE MR.i\.\i.HIDASP.N:MEMBER(3) '  

AND 

THE HEN'BL: IIR;R.B.GCJRTHI 	MEMBER(A) 

Dated: 	l?'r 119  1 	L- 

Di1DER/DUDUMENT. 
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